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(iii) Two Hundred third Report on Action Taken by Government on the neconunendations/ 

observations contained in The Hundred Ninety-fourth Report on Demands for 

Grants 2007-08 (Demand no. 103) Of tiie Ministry of Women and Child Development 

(iv) Two Hundred fourth Report on Action Taken by Government on the 

recommendations/observations contained in The Hundred Ninety-fifth Report on 

Demands for Grants 2007-08 (Demand no. 104) of the Ministry ofYouth Af&irs and 

Sports. 

(v) Two Hundred fifth Report on Action Taken by Government on the reconunendations/ 

observations contained in the Hundred Ninety-First Report on Implementation of 

Sarva Shiksha Abhiyan, Mid-Day Meal Scheme and Integrated Child Development . 

Services Scheme in Jammu & Kashmir and North-Eastern States. 
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REPORTS OF THE DEPARTMENTRELATED PARLIAMENTARY STANDING 
COMMITIIEONINFORMATIONTECHNOLOGY 

SHRI A. VIJAYARAGHAVAKr (Kerala): Sir, I lay on the Table a copy each (in English and 

Hindi) of the following Reports of the Department-related Parliamentary Standing Committee 

on Information Technology for the year 2007-08: 

© Fifty-first Report on Action Taken by the Government on the recommendations/ 

observations of the Committee contained in their Forty-third Report on Demands 

for Grants of the Ministry of Infoftnation and Broadcasting for the year 2007-08; 

(iO Fifty-second Report on Action Taken by the Government oil the recommendations/ 

observations of the Committee contained in their Forty-fourth Report on Demands 

for Grants of the Ministry of Communications and Information Technology 

(Department of Telecommunications) for the year 2007-08; 

(iii) Fifty-Third Report on Action Taken by the Government on the recommendations/ 

observations of the Committee contained in their Forty-fifth Report on Demands 

for Grants of the Ministry of Communications and Information Technology 

(Department of Posts) for the year 2007-08; and 

(iv) Fifty-fourth Report on Action Taken by the Government on the recommendations/ 

observations of the Committee contained in their Forty-sixth Report on Demands 

for Grants of the Ministry of Communications and Information Technology 

(Department of Information Technology) for the year 2007-08. 


